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shown encouraging

0f extending help to developing coun-
tries and creating
the details

and know-how? If so,

thereof,

SHRI ATAL BIHAR] VAJPAYEE:
Discussions in between India and So-

viet Russia about joint venture have

taken place recently. Certain projects
are under discussion which will be

started in Iran, Nigeria and Algeria.

We are finalising proposals in re-

gard tc supply of some material and

equipment for these projects which

have been undertaken by the Soviet
Union. In any joint collaboration the
objective mentioned by the hon. Mem-
ber, will be kept in mind.

SHRI JANARDHANA POOJARY:
‘What is the policy of the Goverment
so far as joint ventures are concerned?
Is it for exploitation? If not, what
gulidelines have been given by the

‘Government of India in order to pre-

vent this exploitation?

SHRI ATAL BI¥HARI VAJPAYEE:

Joint ventures are undertaken with

the consent of the beneficiary coun-
try, the country which would like to
be benefited. So, there is no question
of exploitation, There is the question
of assisting the developing country.
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Supply of Iron and Steel by SAIL to
Kerala Steel Traders

+

*450. SHRI K. A. RAJAN:

DR. VASANT KUMAR
PANDIT:

Will the Minister of STELL AND
MINES be pleased to state:

(a) whether Government have re-

ceived a memorandum from Kerala
Steel Traders Association on the
denial of supplies of iron and steel by
SAIL stockyard to traders and for
redregs of their grievances; and

(b) if so, the details and Govern-
ment’s reaction thereon?

THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK):
{(a) Yes, Sir.

(b) The Association represented that
Cochin stockyard of SAIL was not
supplying steel to the traders; it was
also suggested, in the memorandum
that at least 50 per cent of the mate-
rials received by the stockyards should
be allotted to the trade. The policy
regarding supply of steel to trade
has been examined recently. It has
been decided to supply a certain per-
centage of materials available in the
stockyards to the trade. This decision
is under implementation by SAIL.

SHRI K. A, RAJAN: These dealers
were deprived of iron and steel for
the last seven or eight months. In
1974—177, when there was a huge ac-
cumulation of stocks in the SAIL, they
were even compelled to avail of those
stocks and they were also threatened.
Now their real demand is that they
may be allotted at least 50 per cent of
the iron and steel. I would like to
%now from the hon. Minister as to
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what real order has been given on
this.

SHRI BIJU PATNAIK: At ho time,
did the dealers ever get 50 per cent of
the total production. But when there
is a shortage, it is the duty of the
Government to give priority to the
consumers, especially to small scale
consumers and that is what the Gov-
ernment’s decision was a few months
back. With the advent of large scale
imports, while the position is becom-
ing slightly easier, I have recently
decided to give a certain percentage,
however, small jt may be, to the dea-
lers so that they can open up their
trade. On the average, I have given
them 10 to 15 per cent on certain sec-
tions and about 5 to 8 per cent in
some other sections. As the position
improves, I small continue to improve
this percentage to the dealers.

SHRI K. A. RAJAN: I iLank the
hon. Minister for having waived the
earlier restrictions. But still certain
items are restricted, commanding g
premium of not less than Rs. 50 per
tonne in the market. That is dis-
advantageous, I would like to know.
whether the Minister would consider
to waive this particular criterion, also.

SHRI BIJU PATNAIK: If the hon.
Member is not satisfied, I may say
that GP and GC sheets are also in
that 50 per cent. That should cover the.
question of the hon. Member.

DR. VASANT KUMAR PANDIT:
I would like to know from the hon.
Minister whether he had received a
similar complaint from Iron and Steel
Merchants of Bombay. The percentage
now settled by the Government is not
uniform. Certain items like slow mov-
ing items, low-premium items, they
have given to the traders, while the
fast moving items are not given. And
the plea that SAIL is catering to the
small consumers is not correct be-
cause the small scale Industries co-
porations give the materials to all those
units which are not even functioning.
The materials always go to the black
market and not to the traders. Will





